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[Shri Satya Narayan Sinha]
the Table of the House on the
28th March, 1961.

Shri D. C. Sharma:
By whom?

(Gurdaspur):

Shri Satya Narayan Sinha: I think
both of them stand in the name of the
hon. Member.

12.12 hrs.

GENERAL BUDGET—GENERAL
DISCUSSION—contd.

Mr. Speaker: The House will now
proceed with the general discussion
of the General Bviget. Shri Korat-
kar.

&t WIREwT ( FTUER ) - oeAw
WA, A A TF T FY qE T
FT g "ET &0 @ 91 e
o ¥ woet T § A e W
F W ¥ W aifed 91 W S
TR ¥ Fg it T Fgr w4

Mr. Speaker: The hon. Member
will kindly resume his seat. I would
like to know this from the hon.
Finance Minister. Ten hours have
been ‘allotted for the General Dis-
cussion. We have already taken
Four hours and forty minutes. Today,
five hours and twenty minutes
remain. We are now starting at a
quarter past 12. This will last till
5.30. Does he want to conclude it
today or will he reply on Monday?

The Minister of Finance (Shri
Morarji Desai): Today.

Mr, Speaker: The House will then
sit till 6 o’clock.

§ome Hon. Members: No.

Shri Morarji Desai: This may be
over before that. There are not
many speakers: I do not know.

Mr. Speaker: Very well, we will
conclude this today. Five hours and
ten minutes more. That means that
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we will have to conclude this by

5.30, at the most. How long will the

hon. Finance Minister take?

Shri Morarji Desai: Forty minutes.

Mr. Speaker: I will call him at
4.30.

Shri Morarji Desai: Yes.

Mr. Speaker: The hon. Member
might continue.
st NEFT : Ig T famar

ITE O T wT @ 91 98 fqET w7
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# ol @9 W & | s WR
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[AE 5w & o oy @ Qe
w1 "y faam
Mr. Speaker: Shri Somani.

Shri Raghunath Singh (Varanasi):
I also want to catch your eye.

Mr. Speaker: Shri Somani has
caught my eye in preference to the
hon. Member. .

Shri D. C. Sharma (Gurdaspur):
Have I caught your eye, Sir?

Mr. Speaker: I do not know.
I shall try to give opportunity to
all hon. Members.

12.32 hrs.

[MR, DEPUTY-SPEARER in the Chair]
S_hrl Somani (Dausa): Mr. Deputy-
Speaker, Sir, 1 would like at the
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very outset to congratulate the hon.
Finance Minister on the cheerful
picture which he has been able to
present about our national economy
in his budget statement. There are
certain good and healthy features
about our economy to which special
attention may be drawn, that is, the
stability of our price structure, the
buoyancy of our revenues, the in-
crease in our agricultural and
industrial production and the favour-
able prospects of receiving the
necessary external aid from friendly
countries for the success of the Third
Five Year Plan.

There is no doubt that dynamic
progress is being made in the various
sectors of our economy and we are
well on the road to an accelerated
growth of development, and if only
our Government will take timely
and effective measures to tackle cer-
tain bottlenecks, we will in the
zourse of the next few years be
certainly able to take our economy
to the take-off stage.

At the same time, the hon. Fin-
ance Minister has given real scope
for genuine apprehensions about a
very substantial further dose of
taxation in the new budgef.
and it is really that genuine gpprehen-
sion of additional taxation load that
causes serious concern to everybody.
There is no doubt about the fact that
the taxation, both direct and indirect,
has reached a point where before any
additional dose is imposed, it would
be worthwhile to explore the various
other avenues by which it might be
possible to go ahead with the fulfil-
ment of our Plan,

I woulg like first to draw
the attention of the Finance
Minister to the consistent under-
estimates of our revenues
being done year by year. In 1959-60,
the surplus in revenues over the
estimated figure was Rs. 9033 crores;
in 1960-61, it was Rs. 52.14 crores and
in this year, 1961-62, itis Rs. 6116
crores. In other words, this surplus
in revenue of about Rs. 60 crores ig
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almost a 100 per cent increase over the
amount of additional taxes which the
Finance Minister had imposed on the
assessment of certain revenues. It is
really very desirable that in our
future .budgeting the assessment of
our revenues is made on a more
realistic and practical basis,

Apart from this, there is a large
scope for augmenting our resources by
increased borrowings, both internal
and external. It is due, as a matter
of fact, to the shortfall in our borrow-
ing programme that the Finance
Minister has been faced with an over-
all deficit of the magnitude which he
has indicated. It is therefore only
appropriate that sustained and deter-
mined efforts should be made to
increase our resources by greater
resort to borrowings.

Even in the field of small savings,
there is a vast scope to increase the
resources from the countryside. While
it is compartively easy to raise the
resources by increasing taxation, it
does require a lot of consistent, persis-
tent and determined effort to increase
the resources by small savings and by
various other ways of borrowings. It
is, therefore, desirable that the borrow-
ings programme should be intensified
and all necessary measures in this
connection taken.

Then the question of consistent
increase in civil expenditure has
always caused a great concern to this
House, and attention has from time
to time been drawn to the need to
ensure that all our resources are uti-
lised usefully. There is no doubt that
if determined and proper efforts are
made to generate savings from this
sector, that is, through avoidance of
wasteful expenditure, and also various
other ways of bringing about eco-
nomies in the programme of imple-
mentation of our huge development
projects, it should be possible to ear-
mark some portion of the resources to
be generated by these savings and
economies which are absolutely practi-
cable, to fill up the gap.
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Apart from this, in the programme
of developmenta] expenditure of the
magnitude of Rs. 1,446 crores which
he has planned for the second year of
the Third Plan, it does seem practical
to contemplate that there is bound
to be some saving in the implementa-
tion of this programme. There is
bound to be shortfalls in developmen-
tal expenditure due to various reasons
over which Government have no con-
trol, It can, therefore, be safely con-
cluded that thig provision of Rs. 1,446
crores will also leave certain savings
at the endq of the next budgeting
period.

Then attention has rightly been
drawn in the Economic Survey to the
need for making every possible effort
to see that our huge investments in the
public sector projects generate savings
to an extent sufficient to enable those
savings to be further invested in the
expansion or in new projects of the
public sector, This is another aspect
which should receive the very urgent
attention of the Planning Commission
and Government, I am suggesting all
these measures with this end in view,
that instead of taking the direct step
of imposing additiona] taxation, it will
be quite appropriate in view of the
present economic situation to explore
all other possible avenues to find the
resources necessary for the implemen-
tation of the Third Five Year Plan.

Having made these observations
about the present economic situation,
I would like to draw the attention of
the hon. Finance Minister to certain
disquieting features and certain serious
bottlenecks with which our economy is
faced, I would invite "his attention to
the very interesting and illuminating
articles written by Shri G. D. Birla
recently about the Third Five Year
Plan. Shri Birla is well known for
his pro-Government and constructive
approach of robust optimism, and yet
a man of his calibre and stature with
all his constructive and optimistic
approach, has expressed certain gen-
uine apprehensions and taken a
gloomy view of the prospects of the
success of the Thirdq Plan. He has

.
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[Shri Somani]
drawn attention to certain bottle-
necks.

He hag used such strong words
suggesting that nothing moves in
Delhi and that there does not seem to
be any appreciation of the urgency in
the various government departmnts
to go ahead with the implementation
of the gigantic programme of our eco-
nomic development. That is not some-
thing which is coming from him alone.

Complaints have been made and
attention has been drawn by various
quarters to the serious loss which is
caused to our national economy by the
administrative delays and administra-
tive inefficiency, I will give a few ins-
tances as to how certain avoidable
losses have been suffered by us simply
because of the fact that our Govern-
ment has not been fully alive to the
necessity of dealing with the vast
development economy.

Let us first take the question of
coal., The other day, the hon. Minister
for Steel Fuel and Mines told us that
tWe question of switching of certain
industries over to oil is under the con-
sideration of government. So far as
this difficulty of coal supply in various

industrial centres is concerned, I think

the hon. Finance Minister will admit
that this ig not a new phenomenon. 1
think it is almost 18 months since the
varioug industrial centres have been
experiencing acute shortage of coal
and the situation, instead of improv-
ing, is deteriorating day by day.
The latest revision of coal
allocation made by Government has
created genuine apprehensions in the
mind of the various industries as to
how adversely they will be affected in
their production.

This question of switching over from
coal to fuel oil is an asbolutely simple
one. Government have simply
to ensure that the prices of fuel oil
will be competitive with that of coal.
It is quite obvious that Government
will have to sacrifice part of their
revenue by way of excise duties on
this fuel oil. But, I think the national
economy will be losing much more
than this loss of excise duty if Go-
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vernment does not take timely
measures to make oil prices competi-
tive with coal. The loss of produc--
tion affects the national economy in so
many ways like loss of employment
etc. The implication of the loss of
production is felt in various other
ways. It is, therefore, high time that
the Finance Ministry, which has got
the main responsibility of making the
oil prices competitive with coal, tackles
this problem on the basis of the prio-
rity which it deserves.

It is true that such questions are
being studied by the Planning Com-

‘mission and by the various depart-

ments or Ministries and they take
their own time in coming to conclus-
ions. But these have to be tackled
according to the priorities which they
deserve and in a realistic and urgent
manner than what Government have
done so far.

The question of coal production
itself deserves to be tackle in a much
more effective manner. The other
day, from the spokesman of the coal
industry itself we found that they are
genuinely apprehensive of the achieve-
ment of the further increased targets
allowed to the private sector and the
public sector in the matter of coal
production. There is shortage of
power; there is shortage of transport
and the policy of fixing coal prices
is absolutely unrealistic,c.  All these
have created such a situation that
those who are in the coal] industry are
definitely apprehensive of the serious
crisis being further aggravated by the
loss of production in coal or by the
coal industry not being able to fulfill
the targets that have been allotted to
them.

Al] these matters have got to be
tackleq effectively if further loss of
production hag to be arrested.

We have been told that there has
already been a slowing down of in-
dustrial production. Industrial pro-
duction in 1961 showed an increase of
only about 7 or 8 per cent. compared
to 12 per cent. which was the figures
for 1960. That is something of which
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serious notice should be taken by the
Planners and the government depart-
ments concerned; because, while we
are thinking in terms of accelerating
the pace of progress, the slowing down
of industrial production, certainly,
cannot but be viewed with grave con-
cern by everybody.

I will come to the question of power.
The other day, hon. Member, Shri
Banerjee wag complaining that the
U.P. Government have allotted subs-
tantial power from the Rihand Dam to
Birlag and have deprived a number of
small-scale and medium-scale indust-
ries of power from that source. I hold
no brief either for the U.P. Govern-
ment or for the Birlas who have spon-
sored the aluminium project. But, I
would like to inform the House that
the Birlas have proposed the genera-
tion of their own power; and they are
prepared not only to arrange power
for their own aluminium units but
they are also prepared to generate
extra power to make it available to
others who may be in need of power
in those areas. What is more signifi-
cant is that the Birlas have made an
offer they will not require any foreign
exchange for the development of that
power resource. They have made
arrangements to secure the power
plant from rupee sources. Their pro-
posal is pending before Government
for a very considerable period.

The other day, in the Press Con-
ference, the hon. Prime Minister said
that the policy in regard to the estab-
lishment of power projects by the
private sector is clear and it is not
against the Industrial Policy Resolu-
tion to allow the private sector pro-
jects to be established for the develop-
ment of power. And yet in a case,
where obviously there is strong criti-
cism of the Birlas getting a major por-
tion of the Rihand power for the alu-
minium plant, their proposal for gene-
rating their own power has been hang-
ing fire in the Planning Commission
and the various Ministries for a long
time.
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I am not making any special plea
for any individual case, What I am
trying to do is to draw the attention
of the Finance Minister to this lack of
urgency on the part of the various
government departments to tackle the
various issues in a pragmatic manner,
of which we have been assured time
and again. I . also realise the
complexity and the complicated nature
of the decisions which our officers
have to take on the various issues
with which they are confronted. But
national economic interest is supreme
and nothing should be allowed to drag
on which will mean avoidable loss.

About power I have to make some
other submissions also. The Third
Plan provides for an increase in the
installed generating capacity of 123
per cent. over the Second Plan. This,
however, is wholly inadequate. During
the period 1948-55, the relationship
between power consumption and
industrial growth was such that for
every 10 point rise in the increase of
production, the increase in power con-
sumption was of the order of 18 points.
For the period 1955-61, the corres-
ponding figures are that for a ten
point rise in industrial production, the
increase of power consumption was 23
points. On this same basis, for a 70
point inerease in industrial production
that is envisaged in the third Five Year
Plan, the increase in power consump-
tion should be of the order of 163 and
not 128 as stated in the third Plan. 123
per cent. represents the installed
generating capacity whereas 163 re-
presents the actual requirements,
which means that the installed capa-
city should be more than 163 in order
to allow for some idle capacity to meet
the requirements of emergencies.
Obviously, the allocation for power
hag got to be substantially increase if
we are to really make for sufficient
power for the dynamic growth in the
various sectors of our economy.

We have been assured of priority
being given to the development of
power and transport resources, both
in the Economic Survey as well as in
the Finance Minister’s speech. But, as
I was submitting, there are short-
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term and long-term solutions of this
problem. The short-term solutions
are to enable the various industries in
need of coal and power to make such
arrangements as may be feasible
under the circumstances. The long-

term solution is to increase the allo-’

cations for the development of these
key sector projects to an extent whick
will take care of the needs of the
situation,

I would like now to say something
about the question of export promo-
tion. The Mudaliar committee had
submitted its comprehensive report te
the Government recently and it con-
tains very constructive and interesting
suggestions for the expansion of our
export trade. But may I submit that
here again some of the very important
suggestions which they have made are
not new. I may refer to the question
of giving incentives in the form of
income-tax relief for the promotion of
exports. I do not say that the indus-
tries as such have no responsibility to
foster and promote export trade.
Certainly they must be asked to make
all possible sacrifices and efforts and
do their best in the field of exports.
But certain constructive suggestions
made by the Federation of the Indian
Chambers of Commerce and Industry
and various other bodies during the
last few years to the Finance Ministry
have had absolutely no response so
far. Even in the very progressive and
industrially advanced countries like
Japan, Germany, France, etc. this
scheme of incentives has worked
wonders and there is no reason why
the Government should feel shy of
introducing certain bold and imagi-
native measures instead of taking
piecemeal measures. i

Another important question about
export trade is the price structure.
Our various manufactured goods are
simply priced out in the international
markets. That is due to the rigid
price structure both due to the various
steps the Government take and also
some reasons beyond the control of
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the Government. Therefore, our
industries are not in a position to
produce goods of proper quality at
an internationally competitive price
and it is here that modernisation and
rationalisation can help. It is a long
term problem and the Planning Com-
mission and the Government depart-
mets must give their thought to this
question of how to make our indus-
tries modernised, rationalised and
better equipped in order that they
may achieve the targets for the Third
Plan exports. Unless that is done we
may not be able to fulfil the targets
for exports. Unless we increase our
exports it is obvious that our pro-
gramme of economic development is
bound to suffer. At a time when the
Government is seized of the question
and when the Mudaliar Committee
report is being examined, Government
should take measures of short-term
and long-term character to give great
fillip to our export trade.

I would then like to refer to the
situation in the textile industry. This
year, again cotton crop is expected to
be much less than normal—in the
neighbourhood of four million bales.
Unless necessary foreign exchange is
made available or Government nego-
tiates imports of foreign cotton on any
other basis, the industry is threatened
with a situation where again there
will be shortage of cloth, loss of
employment and various other adverse
repurcussions. Representations have
been made for the need to import
extra cotton to keep the industry
working until the new season starts. I
hope that something is being done to
ensure the availability of adequate raw
material for the proper functioning of
the textile industry.

We are in the midst of dynamic
development in various sectors of our
economy and the private sector is mak-
ing its due contribution, Even this
morning our respected Prime Minister
in his inspiring address to the Federa-
tion did recognise the usefulness of the
mixed economy under which we are
progressing and how essential it is te
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continue to allow the private enter-
Pprise to function smoothly subject of
course to our programmes and policies
as laid down in our plans. The poten-
tialities of development of the private
sector should not be overlooked. The
history of the last decade of planned
development clearly indicates that the
Private sector has overiulfilled its
targets and it is today in a position to
amake a much more effective and dyna-
mic contr:bution to the achievement of
the planned targets allotted to it. It
is incorrect to say that the private
.sector hag in any way been criticising
the functioning of the public sector.
We all welcome the growth and deve-
lopment of the public sector which is
necessary for the proper growth of
even the private sector; there is
absolutely no conflict between the
two. But the requirements of the
private sector are often ignored but fo
far as the financial resources of the
public sector are concerned, due pro-
wvision is made by various ways and
altimately by resorting to fresh
taxation. But no realistic appraisal of
the requirements of the private sector
for foreign exchange or internal
resources has been made by the Plan-
ning Commission and the private sector
‘thas been left to find its own resources.
Due to the stability of our Govern-
ment and various other favourable
policies in the economic field pursued
by our Government and also due to
the stability in our economy, generat-
ed by the very wise way in which our
present Finance Minister has handled
the whole situation, there is such a
tempo of growth in the country as
well as a fund of goodwill in the inter-
national market that it will be worth-
while to give proper and wider oppor-
tunities to the private sector to avail
of this favourable situation and to
make their due contribution in this
programme of building a new India,

Mr. Deputy-Speaker: Now every
hon. Member shall conclude his
remarks within twenty minutes as I
find that the list here is swelling
every minute.

Shri N. R. Muniswamy (Vellore):
‘Sir, the inter'm Budget presented by
1999 (Ai) LSD—.
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the hon. Finance Minister reveals cer-
tain interesting teatures which deserve
some comments from the hon, Mem-
bers of Parliament. Some of these
feaiures are very illuminating in the
sense that the reasons assigned by the
bon. Finance Mnister seem to carry
conviction on the face of them.

Before dealing with them 1 shall
make a few observations about the
genera] trendsg in the economy. The
Finance Minister has claimed that he
has checked the rising prices. To
some extent they have been checked
because of the rise in the production
in the industrial and agricultural sec-
tors. One thing which causes some
concern is that there is an ' over-all
deficit for this year 1961-62 to the
extent of about Rs, 121 crores, That
indicates that we have to somehow
or other mobilise our resources with
a view to see that the Plan is properly
achieved. If the resources are not
properly mobilised it would lead to
difficulties and We may not be able to
attain the targets laid in the Plan.

13 hrs.

The Finance Minister has picked up
courage for converting the deficit into
a revenue surplus. In this connection
[ would like to read paragraph 17 of
his Budget Speech which says:

“The budget year estimated the
revenue receipts at Rs. 1,017.95
crores and expenditure met from
revenue at Rs, 1,023.52 crores. On
current trends, the revenue re-
ceipts are likely to go up to
Rs. 1,079.11 crores and the expen-
diture to Rs. 1,045.15 crores, with
the result that the budgeted deficit
of Rs. 5'57 crores will be convert-
ed into a revenue surplus of Rs.
33-96 crores.”

The reason for this is stated by him
in the next paragraph, that is para-
graph 18,

“The improvement in revenue
receipts is mainly due to better
collections under Customs, Union
Excise Duties and Corporation
Tax and Income-tax. Larger
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imports of machinery and mineral
oils and imposition of counter-
vailing duties on the latter acco-
unt for an increase of Rs. 9.96
crores under Customs. Union
Excises are expected to be more
by Rs, 38.32 crores, following the
general improvement in production
and clearances, increase in the
duty on mineral oils and better
realisations from new eXcises.
With the rapid growth of business
and industry the revenue from
Income-tax including Corporation
Tax is likely to go up by Rs. 28
crores. These improvements, how-
ever, will be partly counter-
balanced by the increase of
Rs. 13.45 crores in the States’
share of Income-tax and Estate
Duty.”

What he means to say is that the
unanticipated income from these
sources account for the conversion of
the apparent deficit into surplus, The
increase has been attributed to the
income from the customs and Union
excise. I cannot understand how
receipts under Customs could not be
anticipated because we have a pro-
gramme of imports of machinery and
mineral oil which is in pursuance of
a policy decision. Everybody is aware
that we are going to import machinery
of a particular value and it is very
easy to know what customs duty
would be realised on it. The increase
is also attributed to income from
excise. Income under this head also
could easily be calculated. It is not
as if machinery and mineral oil could
be smuggled into the country from
anywhere in the world. Everybody
knows how much is likely to come,
This means that the apparent conver-
sion of this deficit into a surplus is
only a mathematical or arithmetical
metamorphosis. Otherwise this con-
version of the deficit into a surplus
cannot be accounteq for, The other
possibility is that budgeting has not
been done on a scientific or under-
standable basis.
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The forecast for 1962-63 is on the
same basis as the existing taxation
and the Finance Minister expects a
deficit of Rs. 63.46 crores. One of the
papers, the Hindustan Times or the
Indian Express, had mentioned that
the practice adopted by the Finance
Ministers is always to take the
notional deficit as a ground for bring-
ing new taxes. This is a very easy
way of shifting a debit into a credit,
but the inflationary effect of it is like-
ly to be great and is bound to affect
our economy, bringing in its wake
adverse effects on millions of our
people. The Finance Minister has
honestly stated that unless our resour-
ces are increased, we may not be in a
position to stabilise our economy, and
that is the main reason why he resorts
to deficit financing. All the same the
effect that it has on our economy can-
not be ignored. It is bound to dislo-
cate our general life,

In my view in a developing country
like ours, saving with a view to
investment is very essential. This is
a better way of raising resources than
through new taxes. Our national in-
come is rising and we should see that
the structure of our taxation is made
flexible so that money in the hands of
people is siphoned into the coffers of
Government. Instead of resorting to
fresh taxation, the hon. the Finance
Minister should encourage saving
among people, which they should be
encouraged to invest. With this end
in view public cooperation should be
enlisted. People should be made to
understand that savings invested with
Government go for the benefit of the
people.

At present there is a suspicion
among the people that there is large
infructuous and avoidable expenditure
on the part of Government. People
are not able to know whether the
expenditure incurred on different
items is for their benefit or not. They
feel that some of the expenditure of
Government is in unprofitable direc-
tions. We are all aware of the severe
criticism levelled against infructuous
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expenditure in ‘the various P.A.C.
reports, Members of Parliament and
the House should be made aware of
the corrective measures taken by
Government.

In Annexure IX of the Explanatory
Memorandum we find a list of 559
important new items of expenditure
costing Rs. 5 lakhg and above, involv-
ing a total expenditure of 12,28,36,19
lakhs of rupees. What causes us con-
cern ig that such expenditure is likely
to gather momentum in the years to
come. Some of them may even relate
to non-Plan expenditure. We must be
in a position to satisfy ourselves that
these items of expenditure are proper-
ly screened and scrutinised.

[SEHRT MULCHAND DUBE in the Chair]

In this connection, we have been
agitating for a long time that the
Standing Finance Committee which
was functioning some years back
should be revived, It had been abo-
lished because there had been some
sort of an adverse comment that the
existence of such a Committee was not
necessary. It is better that we now
take up some courage and revive the
Standing Finance Committee. That
will keep each of these items before
its eyes, namely, the items which are
included in the budget estimate. If
there is a Standing Finance Committee,
it will certainly go through all the
items and would certify whether each
item is worth including in the budget
estimate or not. Therefore, it is better
we revive the Standing Finance
Committee,

Coming to the expenditure on
defence, there is a net increase of
Rs. 38 crores, I quite appreciate it.
We have to spend this amount for the
maintenance of wour territorial inte-
grity and safety of our country in the
context of the present world tension
and the attitude of some of our neigh-
bouring countries which is not friendly.
f quite appreciate it. But, at the same
time, year after year, we find in the
audit reports some sort of criticism
levelled against the infructuous and
purposeless expenditure incurred by
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defence. Theretore, I would say that
the expenditure wh.ch is of a greater
magnitude deserves to be checked at
the proper time. The working of the
defence, ordnance factories, where
expenditure on a large scale is incur-
red on educational orders and on new
experiments, some of which are half-
baked ones, happens to be the target
of criticism in the audit reports, I
would only add that when we are in
the crisis of development, the Finance
Ministry and the Defence Ministry
should sit together and see that there
ts no room for any avoidable expendi-
ture and they must assure us that
there would be no avoidable expendi-
ture at all.

There is one other item which I
would like to bring to the notice of
the House. That item is termed as
loan from Kuwait Government. I may
be permitted to read that portion,
because it is written in a separate
paragraph at page 190 of the Explana-
tory Memorandum. It reads as
follows:

“Special Indian notes and Indian
coing which were in circulation in
Kuwait ceased to be legal tender
with effect from 1st April, 1961,
and a new local currency ‘Dinar’
introduced from that date replaced
them, According to the agreement
signed on 20th March, 1961 with
the Government of Kuwait the
value of all Indian Currency ex-
changed by the Government of
Kuwait and returned to the
Reserve Bank of India, has been
transferred to the Government of
India and the amount so transfer-
red, treated as a loan from the
Government of Kuwait to the
Government of India repayable in
Sterling. This loan amounting to
Rs. 34.19 crores is to be repaid in
eleven annual instalments, begin-
ning from the 1st July, 1961.
Interest at the rate of 4§ per cent
is payable on the outstanding
balance from time to time.”

What I say is this, This sum, which
involves Rs. 34.19 crores, has been
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agreed to be paid by the Government
of India to the Kuwait Government,
because we have withdrawn all the
currency notes which were in circu-
lation in the Middle East. We have
adopted certain methods to see that
there should be no smuggling and that
our own cwrency with a different
mark and dimension is introduced. In
spite of that, I find it was not success-
ful, and they have rightly withdrawn
their circulation. But what I mean to
suggest is that this agreement has not
been placed before this House for its
approval, nor has it been placed in
this House for the Members to go
through, Such an agreement which
is entered into, involving such a huge
sum, has to be placed before this
House and the sanction of the House
obtained. I find—I am subject to cor-
rection—that no such steps have been
taken. I wish that this situation
ought not to be repeated next time.

The Economic Survey which has
been issued to us along with the
budget papers and the Explanatory
Memorandum discloses clearly that
there is not much room or there is no
room for complacency and that, on
the other hand, there is room for con-
cern. The interna] borrowings during
the past few years were not up to the
mark. The position of the foreign
exchange reserves just at the begin-
ning of the second Five Year Plan was
very happy. It was about Rs. 750
crores. By the end of the second Five
Year Plan, it had dwindled to Rs. 156
crores or so. The position, therefore,
has worsened, in spite of the reduction
in imports and increase in exports
because of what the Finance Minister
has rightly described as structural
changes on our invisibles. That is
what he says. The burden of foreign
debts is already growing and our earn-
ing on the foreign investments has
almost been nil, Therefore, there are
certain major problems which will be
created in the next four years by cer-
tain internal factors. These factors, to
which I request the Government to
give some attention, are certain scar-
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cities of the basic aspects of the indus-
try. The Economic Survey makes
mention of them in a passing way,
saying that the apparent shortage of
coal, power, transport and certain
varieties of steel is only a temporary
one, and there is bound to be some
bright future, But in the developing
economy, it is not possible for us to
belittle this present shortage of the
basic materials. The industrial revo-
lution which is now taking place here
will be jeopardised if we are not able
to tackle these phoblems in a dynamie
way.

From the reports, I find that indus-
trial production has dwindled from 12
per cent to 7 per cent, from 1960-61
to 1961-62, and that the national in-
come also is getting less. The invest-
ment is largs and the return, com-
pareq to the investment during the
course of the fiveyears, is less than
expected. Taking into consideration
the entire Five Year Plan, the total
outlay that is made for the first two
years of the third Plan is Rs. 2,500
crores. A balance of Rs. 5,000 crores
is left, and that balance has to be
made up in the next three years.
Therefore, we have to step up our pro-
duction, keeping these factors in v1ew
In the context of the shortage in
power, coa] transport and steel, I am
afraid whether we will be able to ste.p
up the production or to meet this
challenge. 1 want these problems to
be tackled vigorously.

Several of the public sectors are
still in the investment stage and are
quite far from yielding returns omn
their outlay. The budget memoran-
dum showsg that out of about 68 con-
cerns in the public sector, in all of
which about Rs. 603 crores have been
invested up to March, 1961, barring
about a dozen enterprises, all the rest
are expected to yield only a very
meagre profit in the year 1962-68.
Only about a dozen concerns might
passibly give us a profit. About the
rest of the concerns, the projects are
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not likely to come in soon and result
in profits in the near future or even

in 1963-64. Against a total of invest- .

ment of about Rs. 880 crores in all,
except one or two important concerns
as the STC and the Oil India Limited,
al] the others do not promise to give
us much. I find from the memoran-
dum that the total return that we get
from the investment is about Rs. 3.12
crores, If the Oil India Limit-
ed and the STC are eliminated from
the list, the return would be about
Rs. 2 crores only from all the rest,
when compared to the investment.
Therefore, it looks as though some-
thing is rather wrong somewhere.
We are paying about Rs. 30 crores
annually by way of interest alone.
How are we to meet the situation?
As a matter of fact we get an yield
of only Rs. 2 crores to Rs. 3 crores, even
allowing for the initial incubation
period for the industrial concerns.
All industries, to start with have of
course some teething trouble. All the
same, there is a certain feeling among
the people that proper steps have not
been taken to see that these concerns
are made more remunerative. I only
wish that, with the dynamism of the
Finance Minister, he will whip up
these concerns to see that proper
profits are earned, commensurate
with the investments made.

The Finance Minister has further
stated that we have to take some
courage to enlarge the scale of deficit
financing. By so doing, the inflationary
pressure will not be checked; it will
add to the existing price level. Unfor-
tunately, there seems to be a belief
that though initially there may be
some trouble, finally it will be
settled as time passes. I do not
think that it will happen like that if
you allow things to drift in that
way.

On the whole, the budget that has
been presented has commended itself
to many of our friends here. All
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the same, I can only ask the Finance
Minister to see that whatever
methods are being adopted; they
must be to the satisfaction of the
people. As a matter of fact, this
budget on the eve of the election
only keeps the tempo ag it was and
it has thrown a grim picture that we
have to resort to taxation if we
really want to see that our country
progresses, along with other coun-
tries, Therefore, the Finance Minis-
ter is not so optimistic and ‘the bud-
get shows that we have to sacrifice
a lot for the sake of the country. I
do not mean to say that we have
to reduce our consumption. Reducing
consumption is not the method,
which should be adopted. But all
the same, a certain amount of sacri-
fice has to be made by the people if
we want to co-operate with the
country in jts progress.

With these observations, I com-
mend the budget for the acceptance
of the House.

=t qgifear (wars wTagR—fem—
g mfam) Tamfa AgeET,
R gF TR Y fag W F A
F9E 9 ST A TG, IR AT aga
R ¥ AT | 95T @ aF A7 wuw
wew #, S fF &Y aegafa o & wfa-
W 93X faar gt Fw)Er o4f 1 S
TY 7% A9 7 TG I FG TR AF
IR § & W ST A ArEAr, &
Fae faa w7 S 7 S W & fAd
AR IR A FYfaq aste gAT qraT
I far, S8% fo@ quTE 0 ST
g1
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[ « fear]
AHAT TS § 98 T & | gt IF
# e v §, 9N 99 aF W a9e
o e 8, o feow ¥ T A
Efsamm faerar & 5 g o5 swTe-
A H AR I G | TG @ q
g fF e # 757 gu & AR S
TR AN TR AT E | T T T
CUBCS O S O S E
w9 WX F@IA g9 T §, qE-as
A T W E, T F A= &
F fvm & o a0 #1 7) fowd
T T @1 @ &, S9F 99 & 99
T3 T a9 A Gy A § e
fr O gu AR FHE! THEAT T AN
e ¥ % AR R @ Ter
A qY AT AR AN q4TE,  I9G
AIH] ATEN F4T FULT W T 97 faer
s I8¥ agg @ i N farg
&, T SeF 9 € 99 a8 9|
Nee d frow @ mal & @
T AW W AEE - S &
T § o1 o € w5 s a@wt
¥ IoT oqgar & 1 AW gE am R
fF SO SR THEEW & ST @
wfed @ T &1 W =W R o
ot o @ fF 9 W eE T
& wfa § a0 Y 9 989 W g@d
T R 99 & 5 @@ q % #Y
IY FF TFAT &1 AT ITH! H HERT
g F osae e ST afg@ o

g @ 49 @9 dR ¥ el
0 fF weafa st & wmw )
T qT FAIR A GG W G
qfeq STFR @ AWT F W A F 4w
R Fman fF g sfedt v @@
AR FIT R A A faar | s H
¥ o, IR e, @ AR ¥ e,
T T ¥ Fiow w9 T1@)Y
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WIm N A Fg@ AR I g A
= e § 9@ a9y SR @A™ Y
gaer g e A gdT F0 3w
TG WA | FEQ ATE A AT G AT
9 WG T Gfeq g v H,
S fr g 3 F wuw R Y,
afes o Jar N § | 92N T fF
& gfomt A Faw @i A ar
fat gt = ¥ afgw gl ==
g frdcfom | SR Fa fr
AREAT UT WK ST Smed | &
IR W I ¥ WEHT g, A &
AT AT AT AT F qR W fewmr
¥ oF wERN gR § O ¥ aww
Faffaar fe A N ¥ & W @
I @ &) w7 m fR S ghamt
I Fg 7 a9 T8 faar wied awr
w1 g™ T fewr ®ifs a@R S
N 2 TR T ghoml f s F
fad Si-ot w0 57 § o fad gu Y
g | % fAd o § AR a@ R 3,
faa = it # @ gER A W@
TR FT g79E W7 g | A o
T @ FX @Y & ghom & o
for gfom @R #1 99 7@ AW,
a wd * @ e g W g,
o Iar qord gn faet & dfed oft
Fumw HF ) dfeash Fwm &
o gfomt Y Faw m@fed Y aqr
w5y fr & ghom & afes avaar #1
qwy W | F A A FE g
fFagam ™ & ¥ &  dfew
ft F qgnm wgm fF Fwmar
T AT /T ? W AT § qnaar
T AME Aot § wn fomr
1 T AT THET IIERW I@ET
=Ty & o o Avn J fareser s v
# 9z faar SN, g a9 A, SO }
3} F v IeREr 1 f g far,
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IIE gEE F S AEH "Iy 9
s FX faar | wmfad § Fer =
g ofex S sT o A & ?
AT FT AER F35SHw a1 I9ar F
fmdamagdagd | A FT
frmerae & I @Y aga A= A R )
zafad & s w0 off § fdga F
srear § f afcoml & fod o aragw
F§ S T @1 I Aifed 1 dqfeq
TFT T AWT Fg3 § 6 a0
T FEE w A TG e @ s
FROT 75 & S fF A7 Framer &, B
Fg FE § T[@IT § AW A wEN
g7 AT OF qEk F THEE G,
Y a3g ¥ g § g9 @R A oy
g fm arr agT O & S
e TgT F9 &, Afew I O
H A G A & T gAY &R F
FEA W] E 1AM &
¥g AN gfoWl X IAT T AR
gt & T 79 Tifaai §, faes
Pt 7 &Y |t &, WP S Sfaa
N TeEe w3 fedr i fade w5y
W GEETAT S J IEFT AT A
g e & 5 oY g@d nfaat §
et A wreT 48 e @ € W)
ﬁwmwmﬁmm @
g F Aw g & 1 wwfed &
frdeT Fom Awar § 5 wq s
Iz T T T 0T T AW €@ qd
fr 70 30 & w== @ i frar
& TR T gheaT g IR T gfeaa &,
giearat § ot 3w gF ar 7T =W &,
qahr g9 waax fawar =Sfg@ o
A WTAAT FIF AT 9T AT AT 0wy
fr ag foaw swar 2 gt & TR
# guaa § 5 dfeq sy o wwig
+r @ fogma &1 wr A fraom
o w7y & 5 gfeadt & sHg Y 9
& fear o dfsa ot w7 o wwR W
w1 7 faem fF g gfioeet ar
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o @ied A0 o WA
gfeem & | S avgar Y T/ I
T ] I A gAAT T A AT §
fr a7 ghemt =t g/t & #ER
W OF GeEq @ifs S oA
I faerm Tfed 39 TR F 7=y,
JATA F TR, Ig 9 I TS |

T@F a9 § F oF A ag Fed
TR § fF eF ¥ wex ugt e ¥
Ioared ¥ gfg gf agi 99F 9 & 9w
wat # W afg gf | wag ¥ T
FATMTE agdt To1 Iy & | T
FIOT FAC 7 THHT T Y AW HCA
Tz fr g} ¥} & wEry gt
T W G & 199 gF I
wel A Ifg N AFT Ffow 2
FEH A ISET TAAT I T AT TR
forqar o dar s F owd, W
faedlt FHEd AwAad FAd,

Wﬁﬂ'aﬁwwaﬁaitﬁaiﬁl
BT F wR A I AR AT
@ @ ¥ W T IR T@& gs
gEET & | [Wed § fEge s
arear § fF gl o a0 7 el
o wiEy §, |t o, 39 aed’ gE
qEA B AFT 1 IO fHFAT IET
afgd | 9@ WA F F@@ QX
ag fafaa & fr 97 9=y el &Y
deqT FH ERN A T FH (77 A0
Y ofeqr FH AT AT S T&T F SqTET AT
N FW fGar S gEwr WR & ag
fagrod, fF &g § QG T FFQ
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[ warfean]

T W @A At W&l
# fadew Fom wEar § fr @ agd
g AEE # v 7 F o a6
I @A =g o

[WH AT T G CF  fAaed
AR FoU IRA E 1 ag qg 5
a7 gan fgrgeam § @wTae S A
T A7 IGRT T FAT ¥ oG
T AW A | 27 AT @rATTaE
g1 w9 R fE oY dam owy §
ITHT wfAF WA TAET 9T & g
FfFAdag wmar § & s W
T AR 7R af 9 q=ar g )
FAN HFEAT F AR IF TAR 37 qY
a1 AT 9 &Y, ITH( AL HETAHY
W gsa § AR FEa fegeaw #
Q@R A{ TQT ITAORT § 1 AR 9
FgT Y T E3W HT FTAAH FL @ AT
F ORIET F 9T JET 1 IWA
TATAT Tga a1 R & AR E
TUE qET T Tid § | I WK
S® 9T qSqm & |

TY @t T Fr 5 W WO
FT AME 9F @ TG 9T FA 7R
9oL F A W A A oA g
FAifF TH FT FT WX ¥ AET )
& v | e 9w dw FT W
T I/ TG FT AT AT T@T ST
arfed fr wef Qar 7 Y fw fomr St
T AT g I WY § Iq S/ FY
T AR F TGT FTH AUH X T
X A EFg T A Tgy | e
F aRk R 7w fagw TR 9% fag
F I« 9 EF9 s, WY v afer frer
w1 W1 ¢ e gAT @ v el
#F AT wEt § g fF F g & AW
g7 =18 92 v grar wfew fFem A,
R ¥ daw aga F< faar o g

MARCH 24, 1962

Budget—General 1582

Discussion
TE ¥ AR 79y & W fane
9 I TG T 9 ALHA AEt {
wn @ fw wEt  § w9 AW 9
T 9 AT 98 &R age F< faan
T-T | OAOF AFRY FHANET A
T Za9 ag T frar afeT e
F T v & 9 9 TG FT foram )
A @ a1 w1 sfsw g e 5
St WY WY A A 9 Sl ¥
age fem wmw f97 ) A &
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# 39 ofeadw g &, F @wit ¥ faw
T A9 & §, ofFT 39 F amawm
RN ®Y fawraat 1 @1 faear 20
zw ford Gefafredfe daferd & quE
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N 3 oR fEd gwadfa Qe
39 919 R wfaw A faar g, e
foz Wit 3= fear ¥ fomam &9 &
wifgd g st A g ¥ 1 T 4
T 9 Tar & fa=ure w7 A A
WY IR FA A TO@ §

F3 fogs gu R § @ AR & i
q@ AT X F AW A T § AT
|y A ¥ A qF qwr 39 Al A
oOF A AoX fe W@ § 0§ A
Y grary # §g FEAT AEaT §

FEAT FHNTT T @9 aR ¥ 9
T 9X T fzar ¢ & fom oot &1
I F oA A9 & ar Fw § SR
fRivggmar T o | ;g g
S FvaT FFE § SR TE wEgAi
W&z 1 &, 3w F wrgdw e arge
¥ fadga & f5 gard F99 T 7O
TI¥H A b | 58 ara 7 a9 faar
2 o arae fa § 6 g e Y o
Qe & sy | & S99 GEAT 9T §
f& v weq RE A N qEET § 99
Y TAT AT F fAF ArqY @r g SuE
HIOHT qg FTAT I G T 1 TigT &
X F g8 "7 & 5 A gaadiy
AT ¥ g WE oW g &Y
Eicl]

Shri Morarji Desai: Is it the
expectation of anybody that in the
Third Plan every village will have a
road? It is something of a wonder-

fu] expectation of anybody in the
country.
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Shri Radhelal Vyas: That is in
the Congress Election Manifesto. You
prepared it and placed it before the
public. You kindly go through that.

Shri Morarji Desai: I have gone

through it. =

Shri Radhelal Vyas: I  myself AR A Al FaTF o
wondered whether it could be ever ) IAW I ¥ a9 aw Y
possible. ST § S Y T A A

T Afdl 9 97 T 9@ Q@ oagr ¥
T W T T a6 AT 9T FLH
3 F GO E AR g N FA A
dar & 1 fagelt duadia aem &

Mr. Chairman: No; only if it is
more than 3 miles.

Shri Radhelal Vyas: That is in
the Plan; and this is in the Election

Manifesto.

faw IR (sheet arcRTAEdt
fargr) - 3@ % i ad Mt H TR
g

st U9 W A S AG W@
qfgT |

st areedy foegr - F § 9@
2 "\ ¥ foT o aeew ¥ agn fF
18s F I8 Qo & 5 growmw #
fow A= a1 O 19 fowwr o=y
IH g GIF § g1 A1 AT ¥ 9w A
LIl -cil A

st T S || T AGHI AT
1 PRE ARR R I

¥ fox Fgm & A wEe
F 3@ a@ w1 Ay e fe w5 sl
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=Y TET A frEw Y-y o # W
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TEIA FH E | FIEAW FHET T G Y
& éxmm 1 Teara A ¥ foe
§ R Sl AT qgt AT A g IEE
fager & frm s AP Faw o
fager 7 @ ST Wf@ 0 w3
% feafq &1t =a= <@y ST =nfegd@ o
T gL AT NI § I § Ao
st gfaar 3 =fgd o

Y ag § T F ol A gfaww
ot ww ST & faeEr fgd o T
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} R dfw iy @ 1, W®
T ¥ TET wer Ag fwen aw
T Mg AR @ WA G
AW G T G, WG AWLT T qF
AR M7 9g I R At ¢ 7 F
o g fF ag e ¥ g a%ar 20
AT g & ¥ 7w Y FX A
0 A &Y @A arely &, 9 T AGY
W IR AIfAF aOF ¥ 99 9@y
1 IF #R Fgwgr aAw Fq FE fafy
faaTely sy wfgw wR W F g
AR § @Y g waw g fF Ty ¥
T i AR Y SR oy § I
Ty fage gFr =rfey ik famsr g
TR FAT AFGY AT 39 M AHT
e 39T ATfE |

Shri Warior (Trichur): Sir, I shall
make only brief comments on this
Budget since it is an interim Budget.
We hope that many of us will come
again and have a full-dress debate.
It is a deficit Budget this time also
ang so the apprehension is there.
When the frogs croak, it means that
rain is coming. So, when the Budget
has a deficit, the taxes are coming.
Last time we were told that the defi-
cit was small and still new taxes came
and the Finance Minister was pleased
to reduce the aggregate taxes by a
few crores. This time the deficit is
much more—10 15 times more. The
new taes are not known yet. Though
the new taxes will be a small propor-
tion of the whole Budget, what is out-
standing in the mind of the people is
the new taxes. Anyhow, new taxes
are the only source by which this de-
ficit could be balanced. Once taxes
are imposed any Government and for
that matter any Finance Minister will
be very reluctant to reduce the taxes.
No relief could be evpected from any
Finance Minister once the taxes are
imposed. Taxes go up; they never
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[Shri Warior]

come down. That is our experience
during the last filtcen years or at least
during the last ten years of our plan
period. The expenditure side is in-
creasing and hence there is a popular
apprehension that there wil] be new
taxes and new burdens on the people.
It is not that nobody is unwilling to
pay to the Government exchequer for
that is an abosolute necessity as far
the administration is concerned ds
also for capita] investments and other
development programmes. Nobody is
unwilling to pay any taxes, however
much the people should have their
belts tightened. Yet, at the same
time, as Shri N, R. Muniswamy very
rightly said, even though we may try
to make people understand that these
are absolute necessities, because of so
many other reports coming about, the
people have a well-grounded appre-
hension that al] is not wel] with the
money they are giving to the Govern-
ment as taxes.

In this respect, apart from the audit
reports, I should like the Government,
especxally the Finance Ministry, to
take more cogn’ :ance of the repeated
criticisms in the reports of the Public
Accounts Committee ang also the Esti-
mates Committee, that have been laid
before the House from time to time.
The reports of both the Public Ac-
counts Committee and the Estimates
Committee give ample scope for the
people for having the impression that
there is much to be done and improved
in budgeting.

Apart from the usual cases of over-
lapping, there are so many items which
are not properly estimated and which
are not properly implemented also.
So, not only in the figures but in
actual, practical life, when we see
these things going on in the country,
one will find that not only do the
people come across much wasteful
expenditure but even expenditure
which could not only be avoided but
that in which the scheme is not even
implemented. There are very essen-
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tia] schemes and projects which, if
implemented, could benefit the people.
But, without providing a machinery
to implement them, the demands are
placed and passeq here. The appro-
priation is made and finally, We find
that the amount could not be utilised.
At the same time, the people’s demand
that they have a necessity for these
plans and projects goes unfulfilled.
So, without a proper machinery for
implemgnting those schemes and pro-
jects, the Finance Ministry is coming
here with the demands. The Finance
Ministry alone is not the culprit in
this respect. All the Ministries are,
because they prepare the schemes
without knowing fully well whether
they can be implemented or not, and
they give all the schemes to the Fin-
ance Ministry in the budget from. The
budget is then presented here. We

‘have no time to scrutinise it fully,

because Parliament cannot afforq to
spend SO0 much time on these things.
We do not know whether these amo-
unts will be actually spent or not.
Many of these items are only known
after four or five years; not even at
the time of the budget or the revised
budget or even when the actual ac-
counts come, but only, later, when the
audit reports are presented. Only
then do we find that there are so
many items.

It will be astounding to know that
about Rs, 243 crores was the amount
saved out of the budgetary allotment
of a year. It is not a mean amount.
Look at the deficit of Rs. 63 crores,
and an annual saving of about Rs. 50
crores or Rs. 60 a year. Within five
years, if ybu can save Rs. 240 crores,
where is the deficit, and what is the
necessity for new taxation? Hence,
what I want to impress upon the Fin-
ance Minister is, if the Ministry had
taken cognisance of these criticism and
looked into the budgeting and made it
a more proper and realistic budget,
much of the burden could not have
been imposed on the people.

I do not mince matters here. We
know that tax must be paid and you
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can impose heavy taxes also on the
people, but then, you are not spend-
ing the money properly. At the same
time, you are showing a deficit, and
deficit is the only justification for new
taxation! That is the first criticism
that 1 have to make on the budget on
the floor of this House.

When I make this criticism, I am
not without any grounds. In the Au-
dit Report for 1961, details of “entirly
unnecessary supplementary grants and
appropriations are given.” In para-
graph 3, at page 3 of the Central Gov-
ernment’s appropriation accounts in-
cluding proforma commercial accounts,
for the year 1961, it is stated as fol-
Jows:

“The funds obtained by Sup-
plementary Grants/Appropriations
in a number of cases proved un-
necessary or largely in excess of
the requirements. These were
obtained mostly in March, 1960
and resulted in large savings under
the grants as a whole. In some
cases, the savings were surren-
dered partly”.

‘The statement is given at the end of
the paragraph.

Then, under Savings in Grants and
Appropriations, it is written as fol-
lows:

“Savings aggregating to Rs. 260
crores occurred in 123 and 29
Grants and Appropriations out of
132 and 36 Grants and Appropria-
tions respectiely.”

The comparative position is also given
as follows:

1957-58-Rs. 225 crores; 1958-59
Rs. 443 crores; 1959-60-Rs. 260 crores.
So, where was the necessity for new
taxation? Where was the necessity to
find new money through new taxation?
‘Where was the deficit? The deficit is
simply the result of not scrutinising
the estimates when the demands are
made. If there had been scrutiny and
proper checking up, these deficits

CHAITRA 3, 1884 (SAKA) Budget—General 1616

Discussion
would not have been there in the bu-
dget is faulty. That is the only con-
clusion we can arrive at.

I have thus far mentioned about
the appropriations not used at all
There are partial appropriations alsa,
partially utiliseq and partially saved.
This is the way in which the budget
is also made faulty.

Not only that. Another very inte-
resting item has come to our know-
ledge. After these appropriations are
made, where is the money kept? Im
para 15 of the Audit Report for 1956,
in the Delhi accounts, there had been
unauthorised opcning of current ac-
counts in a bank outside Government
account, to which reference had been
made. An officer opened in 1948 seve-
ra] current acounts with the Imperial
(now State) Bank of India, outside
the Government account without the
sanction of the competent authority.
The following irregularities were
noticed in audit:

“(i) to prevent lapse of budget
grant sums aggregating about Rs.
1,50,000 were drawn from the
Treasury for purchase of stores
twoards the close of the financial
vear 1953-54 and deposited into
current accounts, Most of the
stores were actually purchased
in the year 1954-55.”

The grants were made in the previous
year, but actually the appropriated
amount is spent only in the following
year. Then, where was the amount
kept? Suppose the grant is not uti-
lised, the appropriated amount is not
utilised, naturally the regulation is
that it must be refunded and surren-
dered. Instead of surrendering it, this
gentleman thought that after surren-
dering, it is very difficult to come to
Parliament again and ask for the
grant of the demand. So, he kept it
in an account which was not the Gov-
ernment account. The account was a
private one, something in which the
could freely operate without the
knowledge of this superior authorities.
Further, it was not a paltry amount.
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[Shri Warior]
The next sub-paragraph says as fol-
lows:

“(ii) The departmenta] reve-
nue recipts, Central Grants for
disbursement of loans and sums
received in repayment of loans,
were not credited into the Trea-
sury as required under the rules
but were deposited into the cur-
rent accounts.”

Further, it is said as follows:

(iii) The balances in the current
accounts at, the close of the finan-
cial year were carried forward to
the following year and not cre-
dited to Government as required
by the rules.”

These are some of the things found
in the audit reports. If the audit re-
ports are well scrutinised, invariably
there is ground for these objections
raised by the audit department.

Then, there are many projects. I
wil] give an instance from the public
Accounts Comittee’s report to show
how crores of rupees are wasted. 1
am referring to the 39th Report on
D. V. C. for the year 1959-60 by the
Public Accounts Committee. It is
contained in page 7 of the PAC Re-
port, 1961-62, where a very illustra-
tive description is given about how
amounts are spent. The pertinent
point is about an irrigation cum navi-
gation canal. The cana] has not got
enough water even for irrigation,

but the authorities wanted to have it

both irrigational and navigational. In
the meantime, some incident happen-
ed there, which caused a loss of a few
lakhs of rupees. After that, both irri-
gation and navigation are stopped
Now, only if another dam is construc-
ted, we will know whether this canal
can-be used or not.

You wil] be amazed to find from
para 21 page 7 that:

“The comittee were informed in
evidence that the original traffic
estimates were drawn up by a
Committee consisting of the re-
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presentatives of the Corporation,
the Ministry of Railways. Cal-
cutta Port Trust and collieries.
On the basis of the then available
data regarding goods traffic bet-
ween Calcutta and Durgapur and
the over-stretched capacity of the
Railways, the Committee made a
rough estimate of the volume of
traffic that the canal would attr-
act. The estimates took into ac-
count the freight rates proposed
to be chargeq by the Corporation
which were lower than the exis-
ting charges for traffic by road and
rail. The estimates had since
been revised and according to the
present indications, even an an-
nual traffic of 7 lakh tons for the
first few years, as estimated by the
D.V.C. advisory Committece in
June, 1958, appear to be an
over-pstimate. From the extent
of revision, it is obvious that the
original estimates regarding canal
traffic were conjectural, As the ca-
na] has hardly been used for na-
vigational purposes so far, the re-
vision in the estimates of traffic
is of no practical significance.”
‘What was the amount spent? About
Rs. 4 crores or Rs. 5 crores, which
proved to be an infructuous expendi-
ture. We do not know whether that
canal can be used, even if another
dam is constructed, because it is all
when this canal goes down, they say,
it can be converted into an irrigationa]
and navigationa] canal, when there is
not even drinking water in that canal.
And, for this the people must pay!

I cal] particular attention to these
things with no other .intention or
motive; let me be frank with the
Finance Minister in that respect. Be-
cause of our experience in these mat-
ters, we find that there is nothing to
be wondered at if people understand
things in that way. People unders-
tand that there are certain expendi-
ture which are avoidable and there
are certain projects which are imple-
mented in a very callous way. If pro-
per estimates were prepared and if
they were implemented properly.
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these would have been eliminated and
much of the burden taken off the
shoulders of the people. Hence, the
preparation of the budget must be
done with more care, so that it will
be more realistic and more fruitful
for the development of our country.

Now I want to deal with the tax
structure. It is not a question of paying
as much money as the Govern-
ment wants for the developmen-
¢al work and for administra-
tion; but, actually how is the
main question. I wil] give a few
figures. The total annual tax reve-
nue of the Central Government and
the State Government increased from
Rs. 739 crores in 1951-52 to Rs. 1,371
crores now. Even after making al-
lowance for the high rate of popula-
tion growth, this means that per capita
tax load has increased from Rs, 20.5
to Rs. 31.1; an increase of 50 per cent.

What will be the position after the
third Five Year Plan? The tota) of
additional taxation put through in the
course of a decade—1956-57 to 1965-66
wil] reach the staggering figure of Rs.
2,862 crores. It is a steep rise
from Rs. 739 crores in 1951-52 to
Rs. 2,862 crores in 1965-66. That is
the prospect of taxation. How is this
tax made up? That is another point I
woulq stress.

Everybody knows there are two as-
pects of taxation-direct taxes and in-
direct taxes. About direct taxes, many
a thing has been said and T do neot
want to go into details. In 1950-51, the
total tax revenue was Rs. ‘357 crores.
In 1961-62 it was Rs. 768 crores, i.e.
an increase of Rs. 411 crores. Direct
taxes amounted to Rs, 130 crores in
1950-51 ang to Rs. 208 crores in 1961-
62, i.e. an increase of Rs. 76 crores.
Indirect taxes amounted to Rs. 227
crores in 1950-51 and to Rs. 562 crores
in 1961-62, i.e. an increase of Rs. 335
crores. What is the proportion of the
increased indirect taxes and what is
the production of the increase in in-
direct taxes? Everybody know
that indirect tax is the real bur-
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den of the common people, who form
the majority. Thig is the burden now
and much more is yet to be expected.
How can the toiling people bear such
a burden?

In his speech, the Finance Minister
said that having paid all thesé taxes,
even now the people have money left
for meeting all the expenditure, be-
cause the price line has been held. It
is true that the index of consumer
goods has been held. Whether it is
held or whether it is holding there, I
do not know; but for the last four
months, it is remaining at 128. The
Pay Commission recommended that if
there ig an increase of more than 10
points, Government must pay corres-
pondingly more D. ‘A. Now the index
has gone up from 115 to 128. Will this
increase of 13 points be met by the
D. A.? At least after an increase of
10 points, according to the Pay Com-
mission, something must be done. I
hope that will be done. Inter alia, I am
praying for that, so that the Central
Government employees may be bene-
fited to that extent.

I will give certain figures to show
how the indirect taxes have gone up:
at a very fast rate. If you compare
the figures of collection of taxes for
the years 1950-51 and 1961-62 you
will know how much burden the
people had to bear. In the case of
kerosene, it was Rs. 28 lakhs in 1950-
51 and Rs. 1,134 lakhs in 1961-62, an
increase of Rs. 1,106 lakhs; in the case
of sugar, the corresponding figures are
Rs. 646 lakhs and Rs. 5,910 lakhs, an
increase of Rs. 5,264 lakhs; for mat-
ches Rs. 807 lakhs and Rs. 1,803 lakhs
an increase of Rs. 996 lakhs; for to-
bacco Rs. 3,199 lakhs and Rs. 5,977
lakhs, an increase of Rs. 2,778 lakhs;
an increase of Rs. 2,778 lakhs; for tea
Rs. 336 1akhs and Rs. 963 lakhs, an in-
crease of 627 lakhs; for pepper Rs. 268
lakhs and Rs. 1,117 lakhs, an increase
of Rs. 849 lakhs and for vegetable
non-essential oil Rs. 29 lakhs and Rs.
1,250 lakhs, an increase of Rs, 1,221
lakhs. If we total up these figures, we
will find what a staggering figure it
comes to. This is beside the increase:
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[Shri Warior]
in railway ‘freight which has gone up
from Rs. 368 Jakhs to Rs, 1250 lakhs.

Who are the people who are paying
all these taxes? A Committee appoint-
ed by the Government with Shri Jai
Prakash Narayan as the chairman dis-
closes that the families whose annual
income is less than Rs. 1,000 or Rs, 100
a month constitute 80 per cent of our
population. It is from these 80 per
cent of the population, especially that
portion which lives in the rural areas,
that al] these taxes must come, as they
are the people who are using kerosene,
tea and other commodities in larger
quantities. For example, kerosene is
not used much in the cities. So, we
are collecting all ‘these taxes from 80
per cent of our people whose annual
income will be less than Rs. 1,.000.

We do not know where the profits
of companies and the increase in na-
tional income goes. In any case, it is
not going to the people. T do not\ want
to take too much of your time by re-
ferring to all the details, but I will
say this much that the entire economy
is not in our hands. The money is
going by crores into the pockets of a
few families or few hands, In some
cases, the profits have scared up as
much as 200 per cent and crores and
crores of rupees have gone intp the
pockets of those few people, and those
very people are now working not onl.y
.against the poor people but even agai-
nst the Government which has helped
them in making all this money.

This is the result which we find of
the recent elections, And when I am
on the elections, I cannot help saying
one thing, and that is this, that it is
better if the elections to the Assemb-
lies and Lok Sabha are not held
simultaneously. Let ug separate the
Lok Sabha election from the Assem-
bly election or, for that matter, from
the Corporation elections. No doubt,
it will be very economical if all the
elections are held simultaneously, in-
cluding the panchayat elections, but
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that will not serve the cause of demo-
cracy.

Lastly, I will come to the collection
of taxes. There are some honest peo-
ple in the governmental machinery,
especially in the income-tax depart-
ment. When we see their plight we
feel sorry. Whenever any income-tax
officer of integrity and honesty catches
hold of the real culprit who is evad-
ing the tax, that officer comes to grief
and is harassed by his superiors in the
department. Here I charge even the
Central Board of Revenue of being
party to it, even though I am prepar-
ed to be corrected if it is not so. Now
it hag come to such a pause that offi-
cers of integrity ang honesty have no
place in this system of administration.
I have with me very many instances
to substantiate my charge.and I am
willing to pass them on to the Finance
Minister. These officers certainly need
fair treatment at the hands of the Gov-
ernment, Otherwise, they will not
have the incentive to work hard, the
revenue cannot be collected, the eva-
ders cannot be booked and the people
have to suffer much more on that ac-
count.

I am glad the Finance Minister has
stated in his speech that the collection
is more from income-tax and excise.
Even then I feel that the evasion is
much more now. So, those people
who are serving the Government loy-
ally should be rewarded, instead of
being made to suffer, for doing their
work in an efficient manner. They
must receive proteétion at the hands
of the Government go that they will
work hard and the finances of the
country will improve.

Then I come to the havoc played by
red tape, which is hard to break. I am
told that the promotion of some of the
officers of the Finance Department is
still pending with the Union Public
Service Commission. How long will
their case be kept pending there? On
the one hand, we say that we want
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new and young blood in the depart-
ment instead of the old bureaucrats
and, on the other, we postpone or
keep pending the promotions of young
and brillian{ officers because of red
tape. In the place of the old bureau-
crats we want the youngsterg of olur
country who have the knowledge of
the national movement, who are fired
with enthusiasm and patriotism. They
must be given their proper places in
the department and they must be
given opportunities for promotion to
encourage them to work hard for the
welfare of this country. But that is
not done and even now the Govern-
ment seems to be in the olg rut, I hope
the Finance Minister will look into
this matter, expedite delayed cases and
tighten up the administrative machi-
nery so that our people will suffer
less.

=t Qo o FJrET  (FHHT—
wH—uqgiaT wfaar) - gwmfa

aeicw, fag w1 wERE ¥ &Y Fwe
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our country. Therefore, it is better
that a sort of harmony should be
maintained between all States and bet-
ween all sections of the people, because
it is only *harmony that can rid us of
all these vices. If the Government
take steps in that direction, I am of
the view that there will be no further
disputes concerning border issues or
any other issues which are prejudicial
to the harmonious progress of our
country.

Shri D. C. Sharma: This is an inte-
rim Budget that we are discussing and,
therefore, there is an air of unreality
about whatever we say. I do not know
what is going to be in store for us
when the real Budget js presented.

in the next Session when the ‘Third
Lok Sabha sits for the  first
time.

I do not know what surprises
our Finance Minister will have in
store for us. I cannot also imagine
what concessions he will have to give
us. I cannot foresee what he will do
to make the plans as successful as
they are today or more successful than
they have been before. All these are
matters of speculation.

But one thing is sure, that our two
Plans have gone off very well. Judg-
ing by the experience we have got
of the working of these two Plans, I
can say with some amount of certainty
that our Third Plan will also succeed.
And the success of our Third Plan
would mean a spurt in the national
economy all along the line. Already
we know that there has been an up-
ward trend. so far as our national in-
come is concerned. We also know that
so far as the per capita income is con-
erned, we have registered some kind,
of advance. All these things show the
health and soundness of our economy
for which I think our Finance Minis-
ter deserves thankg not only from us
but also from the whole nation.

There is one thing which is very
disturbing, and that is, how the natio-
nal income is being distributed. While
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rising to speak on the interim Budget,
I cannot forget the elections that I
have fought and my other hon. friends
have fought, What was our stock in
trade when we were delivering ~our
election speeches? I think our main
stock in trade wag our Plans, the First
Five Year Plan and the Second Five
Year Plan, We alsp tried to win the
votes of the people on the score of the
Third Plan that we launched a little
earlier than the elections.

Now, people ask us very naturally,
ang this is also the main brunt of the
criticism of the opposition parties how
the money has been distributed. I do
not know how many categories of in-
come distribution our Finance Minis-
try has. I do not know what brackets
of income they take into account when
they are going to think of the distri-
bution of national income. But I would
say that so far as the criticisrn of the
opposition parties goes, they were very
voca] and very insistent in saying that
the Plan has made the rich richer and
the poor poorer.

I do not think there is much subs-
tance or truth in what they said. But
the fact of the matter this is. If you
look at the map of any district in the
whole of India you will find that that
district consists of 3 types of localities.
There are what I call cities. I feel
that these Plans have definitely contri-
buted to the prosperity of those cities.
The cities show a great deal of impro-
vement al]l along the line. Of course,
there may be slums here and there.
There may be a few places which need
looking into everywhere, But, I think,
the cities of India are doing very well.

I want you to look only at the map
of Delhi city. What was this Delhi
city in 1946 or in 1947 before India be-
came independent; and what is Delhi
city today? Anyone who goes round
this Delhi city or New Delhi city will
come to the conclusion that India . is
very prosperous because Delln city
shows so many signs of prosperity.
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our country, Therefore, it is better
that a sort ef harmony should be
maintained between all States and bet-
ween all sections of the people, because

. it is only harmony that can rid us of .

all these vices. If the Government
take steps in that direction, I am of
the view that there will be no further
disputes concerning border issues or
any other issues which are prejudicial
to the harmonious progress .of our
country.

Shri D. C. Sharma: This is an inte-
rim Budget that we are discussing and,
therefore, there is an air of unreality
about whatever we say. I do not know
what is going to be in store for us
when the real Budget js presented.
in the next Session when the Third
Lok Sabha sits for the first
time. I do not know what surprises
our Finance Minister will have in
store for us. I cannot also imagine
what concessions he will have to give
us. I cannot foresee what he will do
to make the plans as succeséful as
they are today or more successful than
they have been before. Al these are
matters of speculation.

But one thing is sure, that our two
Plans have gone off very well. Judg-
ing by the experience we have got
of the working of these two Plans, I
can say with some amount of certainty
that our Third Plan will also succeed.
And the success of our Third Plan
would mean a spurt in the national
ecanomy all along the line. Already
we know that there has been an up-
ward trend so far as our national in-
come is concerned. We also know that
so far as the per capita income is con-
erned we have registered some kind
of advance. All these things show the
health and soundness of our economy
for which I think our Finance Minis-
ter deserves thankg not only from us
but also from the whole nation.

There is one thing which is very
disturbing, and that is, how the natio-
nal income is being distributed. While
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rising to speak on the interim Budget,
I cannot forget the elections that I
have fought and my other hon. friends
have fought, What was our stock in
trade when we were delivering our
election speeches? I think our main
stock in trade was our Plans, the First
Five Year Plan and the Second Five
Year Plan, We also tried to win the
votes of the people on the score of the
Third Plan that we launched a little
earlier than the elections.

Now, people ask us very naturally,
ang this is also the main brunt of the
criticism of the opposition parties, how
the money has been distributed. I do
not know how many categories of in-
come distribution our Finance Minis-
try has. I do not know what brackets
of income they take into account when
they are going to think of the distri-
bution of national income. But I would
say that so far ag the criticism of the
opposition parties goes, they were very
voca] and very insistent in saying that
the Plan has made the rich richer and
the poor poorer.

I do not think there is' much subs-
tance or truth in what they said. But
the fact of the matter this is. If you
look at the map of any district in the
whole of India you will find that that
district consists of 3 types of localities.
There are what I call cities. I feel
that these Plans have definitely contri-
buted to the prosperity of.those cities.
The cities show a great deal of impro-
vement al] along the line. Of course,
there may be slums here and there.
There may be a few places which need
looking into everywhere But, 1 think,
the cities of India are doing very well.

.

1 want you to look only at the map
of Delhi city. What was this Delhi
city in 1946 or in 1947 before India be-

‘came independent; and what is Delhi

city today? Anyone who goes round
this Delhij city or New Delhi city will
come to the conclusion that India .is
very prosperous because . Delhi city
shows so many signs of prosperity.
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Then, I come to what are called
towns, By a town I mean places
where the population is between 10,000
and 50,000 or something like that.
When I'look at the condition of these
towns, I say that with some amount of
responsibility these towns have not
shown that sign of getting along as
the big cities have shown. I do not
want to generalise from my experience
of my own constituency. But I can
say without fear of contradiction that
the small town is having a bad time
in our eonomy today. There was a time
when the small town was flourishing.
I go to some of these small towns and
I find that the economy of those towns
has been disrupted. The avenues of
trade and industry have dried up. The
channels of money-making have be-
come less and less productive. So, the
small town, I should say, hag not done
very well under these Plans that we
have had.

Then, I come to the villages. I think
there is some improvement in the vil+
lage. There is no doubt about that.
The villages, on account of the Pan-
chayati Raj that we have set up, on
account of other welfare agenies that
we have brought into being, show
some signs of improvement But. still,
the improvement that is there is very
very insifgnificant when compargd
with the improvement that we find.in
some of these big cities. Of course,
these big cities have also their own
problems. 1 do not deny that.

Therefore., I ask myself this ques-
tion. Are our Plans going to represent
balanced development of our country
or are they going to create greater
disparities between city and city, bet-
ween town and town and between -a
city, a town and a village? I think this
is a very pertinent question that I have
to put myself. I am not asking this
question of the Finance Minister. He
will have an answer for it as he has
an answer for every question that I
can put him. But, I ask myself this
question. Is it not a fact that our
development has not been in accor-
dance with the needs of the different
sections of the population, the diffe-
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rent localities? When I want to give

an answer to this question 1 do not
feel very happy.

The Government of India has ap-
pointed a committee to see how the
national income has been distributed.
I do not know how long we will have
to wait for the report of that com-
mittee. Perhaps, we wil] have the re-
port of that committee at a time when
the whole report has become obsolete.
Perhaps, we will have the report at a
time when the findings of that com-
mittee will have no relevancy to the
reality that we will have to face at
the time of its publication. We have
waited too long for that report and
our patience has been exhausted. But,
whether that report comes or does
not come out, I feel that if our plan-
ning is to acquire an air of reality
than it has today and if our planning
is to go to the bosom of men who are
working these plans and who are go-
ing to be benefited by these plans, the
Finance Minister will be doing a
great deal of national service
and will be blazing a new trail in our
Indian economy if he tries to have an
assessment of the working of these
plans at the district level.

Every district should bring forward
an account of what the Plan has done
for the district and what the Plan has
not done for the district; what the Plan
has done for some cities and what the
Plan has done for some towns and
what the Plan has done for some vil-
lages. I do not say that the Plan has
done nothing. When I go to some of
the villages I find big houses; I find
people better clad; I find people going
about with a greater air of confidence.
I see al] these things. But, all the
same, I cannot avoid the impression
that our development on account of
these Plans has been, in a way lopsid-
ed. We have given more to the cities
than they deserve. We have given less
to the towns than they want; and we
have not given to the villages as much
as they need. That is the biggest
thing that I will say about these Plans.

What is the result? The result is
that a very sizable section of our
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ladies were taken to holy places like
temples, etc.,, and were made to swear
on holy books that they would not
vote for the Congress candidate? Do
you know that, Sir?

An Hon. Member: Voted for whom?

Shri D. C, Sharma: I know how
the hon. Member got the votes. Let
him be quiet. I am addressing the
Chair. I say, Sir, that ladies were
taken to temples and were asked not
to vote for the Congress candidate
because he was the enemy! Many
things were asked to be done. Much
is being made of the election of the
Chief Minister of my State. He has
won by 34 votes, but he has won. It
does not matter by haw many votes.
He has won in a fair and impartial
and free election. If there are any
stories about his success by Opposi-
tion Parties, I think we should not
give any credence to them. Every
vote is scrutinised by the counting
agents; they have the eyes of eagles.
Nothing can escape them. Therefore,
these things are being said, but then,
what I want to submit respectfully
is that all the clauses of the amended
Representation of the People Act,
which was passed here, and in which
the parties were asked not to make
any appeals in the way I mentioned
earlier, have been violated. It is up
to us to see that these things do not
happen in the future and that people
do not resort to such things. Where
is secularism when these rightist
parties come to fight us? Where is
democracy when they want to win
votes against us? All these things
are thrown to the winds.

It has been said that posters should
be first sent to the District Magis-
trates as well as the pamphlets. All
these things are there in the law. But
I submit that posters have been
published—I do not want to tell you
what kind of posters were published—
and pamphlets have been written—
and I do not want to tell you what
kind of pamphlets were written--to
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bring into bad odour some of the
parties including the Congress Party.
1 would request the parties to see ‘to
it that the elections are fought in a
clean way, and I say this not only to
the Opposition Pzrty but to everyone.
We should have ciean elections in the
future—c o ctions where  the honour
of our sis.ers and mothers is not called
into question; where the honour of
our ancestors is not called into ques-
tion; where all kinds of things -are
not trotted out in order to win the
elections.

I submit that if anything is being
said about the Jammu and Kashmir
election, it js a travesty of facts.
Jammu and Kashmir elections have
been fought as well and in as fair
and impartial a manner as the elec-
tions in other parts of India, and it
does not behove anyone to question
the fairness of the elections in Jammu
and Kashmir.

There is one more point to which I
want to make a reference before I
sit down, and that is about Jammu
and Kashmir. Somehow or other, I
have some  sentimental ties with
Jammu and Kashmir. The first ten
years of my life were spent in Jammu
and Kashmir. My mother came from
the State of Jammu and Kashmir. So,
I have some sentimental ties with
that State. When I was a teacher, I
used to teach As You Like It. In it,
there was a sentence in which it was
said: “To him who has much will be
given: more and to him who has little
will be given less”. That is what has
happened in the case of Jammu and
Kashmir. The third Finance Com-
mission has been very, very just in
its findings on the whole, but it has
not dealt with Kashmir in a very fine
way. I think what the Finance Com-
mission does not do can be done by
the Finance Minister. (I think -that
the Jammu and Kashmir State, which
is our key State, where we are having
secularism and all kind of thing,
must be given a fair deal by the
Finance Minister so that whatever
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Then, I come to what are called
towns, By a town I mean places
where the population is between 10,000
and 50,000 or something like that.
When I look at the condition of these
towns, I say that with some amount of
responsibility, these towns have not
shown that sign of getting along as
the big cities have shown. I do not
want to generalise from my experience
of my own constituency. But I can
say without fear of contradiction that
the small town is having a bad time
in our eonomy today. There wag a time
when the small town was flourishing.
I go to some of these small towns and
I find that the economy of those towns
has been disrupted. The avenues of
trade and industry have dried up. The
channels of money-making have be-
come less and less productive. So, the
small town, I should say, hag not done
very well under these Plans that we
have had,

Then, I come to the villages. I think
there is some improvement in the vil-
lage. There is no doubt about that.
The villages, on account of the Pan-
chayati Raj that we have set up, on
account of other welfare agenies that
we have brought into being, show
some signs of improvement But, still,
the improvement that is there is very
very insifgnificant when compargd
with the improvement that we find in
same .of these big cities. Of course,
these. big cities have also their own
problems. I do not deny that.

Therefore, I ask myself this ques-
tion. Are our Plans going to represent
balanced development of our country
or are they going to create greater
disparities between city and city, bet-
ween town and town and between a
city, a town and a village? I think this
is a very pertinent question that I have
to put myself. I am not asking this
question of the Finance Minister. He
will have an answer for it as he has
an answer for every question that I
can put him. But, I ask myself this
question, Is it not a fact that our
development has not been in accor-
dance with the needs of the different
sections of the population, the diffe-
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rent localities? When I want to give

an answer to this question I do not

feel very happy.

The Government of India has " ap-
pointed a committee to see how the
national income has been distributed.
I do not know how long we will have
to wait for the report of that com-
mittee. Perhaps, we wil] have the re-
port of that committee at a time when
the whole report has become obsolete.
Perhaps, we will have the report at a
time when the findings of that com-
mittee will have no relevancy to the
reality that we will have to face at
the time of jts publication. We have
waited too long for that report and
our patience has been exhausted. But,
whether that report comes or does
not come out, I feel that if our plan-
ning is to acquire an air of reality
than it hag today and if our planning
is to go to the bosom of men who are
working these plans and who are go-
ing to be benefited by these plans, the
Finance Minister will be doing a
great deal of  national service
and will be blazing a new trail in our
Indian economy if he tries to have an
assessment of the working of these
plans at the district level.

Every district should bring forward
an account of what the Plan has done
for the district and what the Plan has
not done for the district; what the Plan
has done for some cities and what the
Plan has done for some towns and
what the Plan has done for some vil-
lages. I do not say that the Plan has
done nothing. When I g0 tp some of
the villages I find big houses; I find
people better clad; I find people going
about with a greater air of confidence.
I see al] these things. But, all the
same, I cannot avoid the impression
that our development on account of
these Plans has been, in a way lopsid-
ed. We have given more to the cities
than they deserve. We have given less
to the towns than they want; and we
have not given to the villages as much
as they need. That is the biggest
thing that I will say about these Plans.

What is the result? The result is
that a very sizable section of - our

-~
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ladies were taken to holy places like
temples, etc., and were made to swear
on holy books that they would not
vote for -the Congress candidate? Do
you know that, Sir?

An Hon. Member: Voted for whom?

Shri D. C. Sharma: I know how
the hon. Member got the votes. Let
him be quiet. I am addressing the
Chair. 1 say, Sir, that ladies were
taken to temples and were asked not
to vote for the Congress candidate
because he was the enemy! Many
things were asked to be done. Much
is being made of the election of the
Chief Minister of my State. He has
won by 34 votes, but he has won. It
does not matter by how many votes.
He has won in a fair and impartial
and free election. If there are any
stories about his success by Opposi-
tion Parties, I think we should not
give any credence to them. Every
vote is scrutinised by the counting
agents; they have the eyes of eagles.
Nothing can escape them. Therefore,
these things are being said, but then,
what I want to submit respectfully
is that all the clauses of the amended
Representation of the People Act,
which was passed here, and in which
the parties were asked not to make
any appeals in the way I mentioned
earlier, have been violated. It is up
to us to see that these things do not
happen in the future and that people
do not resort to such things. Where
is secularism when these rightist
parties come to fight us? Where is
democracy when they want to win
votes against us? All these things
are thrown to the winds.

It has been said that posters should
be first sent to the District Magis-
trates as well as the pamphlets. Al
these things are there in the law. But
I submit that posters have been
published—I do not want to tell you
what kind of posters were published—
and pamphlets have been written—
and I do not want to tell you what
kind of pamphlets were written—t>
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bring into bad odour some of the
parties including the Congress Party.
1 would request the parties to see to
it that the elections are fought in a
clean way, and I say this not only to
the Opposition Pu.cty but to everyone.
We should have ciean elections in the
future—c ~ctions where  the honour
of our sis.ers and mothers is not called
into question; where the honour of
our ancestors is not called into ques-
tion; where all kinds of things are
not trotted out in order to win the
elections.

I submit that if anything is being
said about the Jammu and Kashmir
election, it is a travesty of facts.
Jammu and Kashmir elections have
been fought as well and in as fair
and impartial a manner as the elec-
tions in other parts of India, and it
does not behove anyone to question
the fairness of the elections in Jammu
and Kashmir.

There is one more point to which I
want to make a reference before I
sit down, and that is about Jammu
and Kashmir. Somehow or other, I
have some sentimental ties with
Jammu and Kashmir. The first ten
years of my life were spent in Jammu
and Kashmir. My mother came from
the State of Jammu and Kashmir. So,
I have some sentimental ties with
that State. When I was a teacher, I
used to teach As You Like It. In it,
there was a sentence in which it was
said: “To him who has much will be
given more and to him who has little
will be given less”. That is what has
happened in the case of Jammu and
Kashmir. The third Finance Com-
mission has been very, very just in
its findings on the whole, but it has
not dealt with Kashmir in a very fine
way. I think what the Finance Com-
mission does not do can be done by
the Finance Minister. I think that
the Jammu and Kashmir State, which
is our key State, where we are having
secularism and all kind of thing,
must be given a fair-deal by the
Finance Minister so that whatever
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they have lost on account of the
Finance Commission is made good in
an ample measure by the Finance
Minister.

Mention was made about the roads.
May I tell you that I myself have
gone or travelled by the Bhimbher-
Shopian road twice? Therefore, that
road also has some association for
me, and if anybody says that that
road should not be built, I would say
that that gentleman does not know
the beauty of that road. I have trod
every inch of that road on foot. Of
course, I used to go by that road when
I was a little boy. In 1943-45, I went
on foot along that road, and I have
some ties with that road. I think that
one of the wise things that the Jammu
and Kashmir State is doing is to
rebuild that road. I agree with Shri
Raghunath Singh that the Kangra-
Kishtwar road should also be built.
We want so many other alternative
routes to Kashmir. Kashmir is a
very sensitive point, so far as defence
goes. . ..

16 hrs.

Shri Tyagi (Dehra Dun): How
would the hon. Member react to the
suggestion that the Kashmir State
must be brought into line with the
other States constitutionally, so that
it may be at par with U.P. and the
other States?

Shri D. C. Sharma: That is what
they also want. I think that will be
done and that is being done. I thank
the Finance Minister for being gene-
rous to the State. This shows how
alert he is to our national needs, how
vigilant he is about the defence of
our county and how in- spite of the
fact that other things are also neces-
sary, he has been so particular about
defence.

So far as defence is concerned, of
course, defence should be there in
terms of Army, Navy and Air Force;
I do not deny that our defence is well
looked after these days. But when
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we talk of defence, we should taik of
border States, border districts and
border areas. Unless you look upon
this as an integrated whole, I think
the whole planning for development
will not be very fruitful. For instance,
take Punjab. It is a border State.
Rajasthan is a border State. Gurdas-
pur is a border district which con-
nects Punjab with Jammu and
Kashmir; it is the gateway to Jammu
and Kashmir.

Planning requires that you do not
always adopt the rule of the thumb
methods in the allocation of money.
Planning should have a little imagi-
nation. When you employ a little
imagination, you will find that the
border States like Rajasthan and
Punjab and border districts like
Gurdaspur and Amritsar deserve
special-nation treatment at the hands
of the Finance Minister. | have been
told about the inaccessible areas
committee, hill areas committee, atc.
We have so many committees and I
do not object to them. But [ am
doubtful about the advantages which
will flow from the committees to thege
areas. Therefore, I would request the
Minister to go out of his way to help
the border States and border districts,
so that our defences which are
already very good may become better,
so that the people in NEFA, Naga-
land, Jammu and Kashmir, Punjab
and Rajasthan may become persons
who show the willingness and readi-
ness to man our defence.

Lastly, I am told that there iz same
departmental committee in  the
income-tax department. It is a very
good thing and I am glad we are
having such committees. That com-
mittee. decides the promotion of
employees in the income-tax depart-
ment. 1 congratulate the Finance
Minister on having such committees,
which decide such questions, so that
these questions are not agitated by
individual employees. But the recom-
mendations of that committee are
held up in the UPSC and nothing has
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they have lost on account of the
Finance Commission is made good in
an ‘ample measure by the Finance
Minister. .

Meéiition was made about the roads.
May .1 .tell you that I myself have
gone or travelled by the Bhimbher-
Shopian road twice? Therefore, that
road also has some association for
me, and if anybody says that that
road should not be built, I would say
that that gentleman does not know
the beauty of that road. I have trod
every inch of that road on foot. Of
course, I used to go by that road when
I was a little boy. In 1943-45, I went
on foat along that road, and I have
some ties with that road. I think that
one of the wise things that the Jammu
and Kashmir State is doing is to
rebuild that road. I agree with Shri
Raghunath Singh that the Kangra-
Kishtwar road should also be built.
We want so many other alternative
routes to Kashmir. Kashmir is a
very sensitive point, so far as defence

16 hrs.

Shri Tyagi (Dehra Dun): How
would the hon. Member react to the
suggestion that the Kashmir State
must be brought into line with the
other States constitutionally, so that
it may be at par with U.P. and the
other States?

Shri D. C. Sharma: That is what
they also want. I think that will be
done and that is being done. 1 thank
the Finance Minister for being gene-
rous to the State. This shows how
alert he is to our national needs, how
vigilant he is about the defence of
~our county and how in spite of the
fact that other things are also neces-
sary, he has been so particular about
defence.

So far as defence is concerned, of
course, defence should be there in
terms of Army, Navy and Air Force;
I do not deny that our defence is well
looked after these days. But when
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we talk of defence, we should talk of
border States, border districts and
border areas. Unless you look upon
this as an integrated whole, I think
the whole planning for development
will not be very fruitful. For instance,
take Punjab. It is a border State.
Rajasthan is a border State. Gurdas-
pur is a border district which con-
nects Punjab with Jammu and
Kasbmir; it is the gateway to Jammu
and Kashmir.

Planning requires that you do not
always adtzpt the rule of the thumb
methods in the allocation of money.
Planning should have a little imagi-
nation. When you employ a little
imagination, you will find that the
border States like Rajasthan and
Punjab and border districts’ like
Gurdaspur and Amritsar  deserve
special-nation treatment at the hands
of the Finance Minister. I have been
told about the inaccessible areas
committee, hill areas committee, etc,
We have so many committees and I
do not object to them. But I am
doubtful about the advantages which
will flow from the committees to these
areas. Therefore, I would request the
Minister to go out of his way to help
the border States and border districts,
s0 that our defences which are
already very good may become better,
so that the people in NEFA, Naga-
land, Jammu and Kashmir, Punjab
and Rajasthan may become persons
who show the willingness and readi-
ness to man our defence.

Lastly, I am told that there is some
departmental committee in the
income-tax department. It is a very
good thing and I am glad we are
having such committees. That com-
mittee decides the promotion of
employees in the income-tax depart-
ment. I congratulate the JFinance
Minister on havifig such committees,

- which decide such questions, so that

these questions are not agitated by
individual employees. But the recom-
mendations of that committee are
held up in the UPSC and nothing has
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16.32 hrs.
MESSAGE FROM THE PRESIDENT

Mr. Speaker: Before 1 call upon the
Finance Minister, may I make an
announcement to the House?

I bhave received the following
message dated the 21st March, 1962,
from the Picsident:—

“1 have freceived with great
eatisfaction the  expression of
thanks by the Members of the Lok
Sabha for the Address I delivered
to both the Houses of Parliament
assembled together on the 12th
March 1962.”.
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GENERAL BUDGET—GENERAL
DISCUSSION—contd,

The Minister " of Finance (Shri
Morarji Desai): Generally, in the
general debate on the Budget, every
subject js relevant. The presentation
of this Budget has only a limited pur-
pose, because the regular Budget will be
presented before the new Parliament
next month, and therefore, we have
seen that the debate has also taken a
limited shape.

But, as we have come out just from
the elections, elections also have occu-
pied a large part of the time during
this debate as also in the debate on
the President’s Address. I do not want
to take. the time of the House in refer-
ring to the elections or to the various
criticisms made as regards elections
because the Prime Minister has dealt
with this subject fully in the course
of his reply to the debate on the
President’s Address, and I do not
think that anything new has been
said or requires to be said in that con-
nection,

But I might mention one thing as
regards the criticism that the function-
ing of Gevernment has not been very
‘satisfactory and that there is great
discontent among the people all
around. The elections have shown
that in spite of a concerted effort to
run down the Government in every
place, in all sorts of ways, not depend-
ing upon facts but depending more on
fables and caricatures and all that, the
party which runs this Government has
got a majority, and, therefore, the
people have on the whole accepted
that the criticism is not correct sub-
stantially. I cannot say that the
criticism is not correct at all or that
there is no truth in it, but on the
whole that criticism has not been
accepted by the people.

It is not possible for me at this
stage to speak anything about the
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16.32 hrs.
MESSAGE FROM THE PRESIDENT

Mr. Speaker: Before I call upon the
Finance Minister, may I make an
announcement to the House?

I have received the following
message dated the 2lst March, 1962,
from the President:—

“I have received with great
satisfaction the expression of
thanks by the Members of the Lok
Sabha for the Address I delivered
to both the Houses of Parliament
assembled together on the 12th
March, 1962.”.
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GENERAL BUDGET—GENERAL
DISCUSSION—contd.

The Minister of Finance (Shri
Morarji Desai): Generally, in the
general debate on the Budget, every
subject js relevant. The presentation
of this Budget has only a limited pur-
pose, because the regular Budget will be
presented before the new Parliament
next month, and therefore, we have
seen that the debate has also taken a

‘limited shape.

But, as we have come out just from
the elections, elections also have occu-
pied a large part of the time during
this debate as also in the debate on
the President’s Address. I do not want
to take the time of the House in refer-
ring to the elections or to the various
criticisms made as regards elections
because the Prime Minister has dealt
with this subject fully in the course
of his reply to the debate on the
President’s Address, and I do not
think that anything new has been
said or requires to be said in that con-
nection,

But I might mention one thing as
regards the criticism that the function-
ing of Gevernment has not been very
satisfactory and that there is great
discontent among the people all
around. The elections have shown
that in spite of a concerted effort to
run down the Government in every
place, in all sorts of ways, not depend-
ing upon facts but depending more on
fables and caricatures and all that, the
party which runs this Government has
got a majority, and, therefore, the
people have on the whole accepted
that the criticismm is not correct sub-
stantially. I cannot say that the
criticism is not correct at all or that
there is no truth in it, but on the
whole that criticism. has not been
accepted by the people.

It is not possible for me at this
stage to speak anything about the



